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EFORE THE NATIONAL GREEN TRIBUNAL, WESTERN 

ZONE AT PUNE. 

Execution Application No. 03/2024 (WZ) 

In 

Application No. 75/2016 (PB) 

Chicalim Villagers Action Committee ... Applicant 

v/s 

M/s. Abhishek Engineers and ors. ... Respondents 
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AFFIDAVIT IN REPLY OF THE RESPONDENT NO. 

6 [VILLAGE PANCHAYAT OF CHICALIM] TO THE 

APPLICATION UNDER SECTION 15 READ WITH 

SECTION 25 OF THE NATIONAL GREEN 

TRIBUNAL ACT, 2010 FILED BY THE APPLICANT 

I, Shri Rajat Ratnakar Parsekar, aged around 28 years, son 

of Shri Ratnakar V. Parsekar, Indian National and having 

my office at the Village Panchayat of Chicalim, Chicalim, 

Mormugao, Goa, the Secretary of the Respondent No. o6 in 

the above mentioned matter do on solemn affirmation state 

as under:- 

1. I say that the Respondent No. 01 EM/s. Abhishek 

Engineers] in the instant application has been issued a 

notice dated 11/06/2024 by me on 11/06/2024 by speed 

post a.d. suspending the permission dated the 18th  of 

September 2010 bearing reference no. 

VP/CHI/77/Permi/Temporary/20 10-11/1024 issued by the 

Respondent No. o6 Panchayat. I say that further in terms of 

the said notice the Respondent no. 01 has been directed to 

stop carrying on the activity till the execution of the work 
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relating to restoration is complete to the satisfaction of the 

Committee in terms of the directions issued by the GCZMA 

which is the subject matter of the proceedings before this 

Tribunal. I say that photostat copies of the said permission 

along with the said notice and the postal slip [bearing no. 

EM59o836345IN] are annexed hereto and marked as 

Exhibit "AA-i Colly" to this affidavit in reply. 

Exhibit "AA-i. Colly". 

2. I say that the said notice issued by me was delivered to 

the Respondent No. 01 on next day i.e. on 12/06/2024. A 

photostat copy of the track consignment report confirming 

the delivery of the said notice issued by me is annexed 

hereto and marked as Exhibit "AA-2" to this affidavit in 

reply Exhibit "AA-2". 

3. I say that the said permission operated as a trade 

licence to the Respondent No. 01 prior to its suspension by 

me. I say that the Panchayat records do not reveal that 

there is any other trade licence issued to the Respondent 

No. 01 except the said permission referred to by me above. 
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4. I say that whatever is mentioned above is based on 

records. 

Solemnly affirmed at Vasco da Gama, this 20th  day of June 

2024 

V. P.  Chicalè'n 
Mormugao  Go3 

Identifie ie, 

(Shri e C. de Sousa) 

Advot 

O1 tfm wtfl
proot OT 

LfltitY 
who are know to me. 

P FIVE RUPEES  r Z   

Mv. (rs.) VDHVA A. Sl4 
NTARY 

STPITE OF GOA 
AT. (ROU) FLOOR, APWAiZAR. 
VASCO.GjOOA 403 802 

PH.: 
Dto : ,.2Q4.. ..2Q2 
Rag. No.:  2.2z_ 
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OFFICE OF THE VILLAGE PANCHAYAT CHICALIM 
P.O. Chicalim, Mormugao, Goa-40371 1 

Ph.: 7588405843 
,..- ---._-.-- LA / 

L- Email:  vpchicalim@gmail.com  
Ref. No.VP/CHI/77/Perm./2024-25/ 511_f Date:)! .06.2024. 

To, A 1 

M/s. Abhishek Engineers, 

through its sole Proprietor, 

Mr. Uday Kamlakant Naik, 

having office at Karma Empress 

No. 05 to 15, 1st  Floor, 

Opposite Laksh Jyot Complex, 

Near KTC Bus Stand, 

Vasco da Gama, Goa, 403 802. 

Sub: Suspension of the permission dated the 18th 

of September 2010 bearing reference no. 

VP/OH l/77/Permi/Temporary/20 10-11/1024 

issued by this Panchayat to you with a 

direction to you to stop carrying on the 

activity till the execution of the work relating 

to restoration is complete to the satisfaction 

of the Committee in terms of the directions 

issued by the GCZMA. 

Sir, 

You are informed that the permission dated the 18th  of September 2010 

182



OFFICE OF THE VILLAGE PANCHAYAT CHICALIM 
P.O. Chicalim, Mormugao, Goa-403711 

Ph.: 7588405843 
Email: vpchica1imgmai1.com   

bearing reference no. VP/OH l/77/Permi/Temporary/201 0-1 1/1 024 issued 

by this Panchayat to you is suspended with a direction to you to stop 

carrying on the activity till the execution of the work relating to 

restoration is complete to the satisfaction of the Committee in terms of 

the directions issued under Section 5 of the Environment (Protection) 

Act, 1986 read with Rule 4 of the Environment (Protection) Rules 1986 

by the Director of Environment and Ex-Officio Joint Secretary to the 

Government of Goa, Goa Coastal Zone Management Authority dated 

07/10/2016 bearing reference no. GCZMAIMORM/DAB/10-1 1/11/1516 

to the Secretary of this Panchayat. 

(Shri Raja Parsekar) 

Secretary 

V. P. Chècallm 
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OFFICE OF THE VILLAGE PANCHAYAT CHICALIM. 
P.O.CRICALIM-MORMUGAO G0A403711 

Td. No. 25402.2.6 

Ref.No. VP1cHY77i'arnvremporzy/20 10-1 1/1024 D2Je: 12.09.2010. 

PERMISSION 

Prsai I beby granted t SkrJ. Uday Kw3Jnkant .NiJc. C/o Ahlthhek Propritnr 
I*ga.iig for Bage Repait Workshop (3.1. stnicture/shed B'ock "A" and Blocic "B"of 

sty tpor'y pthe shed at Dabom m Survey Nc,. fii withrn the junsthctiun of this 
anchayit, snd n pursuan1e of Pan.cttayat Resolution No.9 (1.) a4opted in ts nie41n.g, held on 

09.09.2010 and in pursuance of the foffowine approva/pe.t1ntsstonsfNOC's 

I. Approvaiftom Mntmugan Planning & Developnient Authciity,Vaco daGetnavuk 
No.M?DAi9-N- 7212010-11/552 dated 9.07.2010. 

a 

2. N.O.C. from the office nfMimngaoPctI TiuiJ4eadJandSada Goa vjdeNo.CtkD1EtaJe/ 
0. 14/Abhisheki20l0/1328 ded 9/07/2010. 

3. N.O .C. front the, office of Goa Coastal Zone Managetneut Aiithotty, Satigan Barde, Goa 
Vide No. CJCZ jSA19-fO,16,'4SO dated 27i11,201O. 

4. NO. (. fr0n3 the office of Goa Slate Pollution Control Board, Panji, Cioa 
vide Nc'. )/4441)09-PB/4467 dated 17109/2009. 

5. N.0.C. ftoni the office c'f Director ofi kistties,Trac & Commerce, Partai, Goa,viM 
No. EM No.30i302f2(1,t3(J683I'5g0 dated 1&Feb.2010. 

6. N 0. C. from the office ofDirethiale afHeaith Setvice, Campai, Panaji Goa, 
No.D1S/SP.CF1L/N0C-52))/2009-10/2313 dated 26/2/2010. 

7.N.O.C. front the office of Electricity Dept. Sub.Divisumll Vasco daGamavideNo. SDE.UI 
'/SG1TECK- 1i'64(2009-2CI0 dated 31.08.2009. 

N. 0. C from the o91ce ofF erutive Fiinerr, Wcw* Div IIV (NHt, PWD, Fatnrda, 
Maxgao (3oa, No.2/49/2009-tO D/WDX1"J/ADI'.fti dated 07/01/2010 V ide 

from Ettutwt Exgmetr PWI) çN1) F di hearing No.2/49/20kt9-1O for 

9.4 .0 .C. front the office of Naiioo.at Highway A.dtuinidiation Govt. of In.dia vtde 
No.31112009-f0iSOiNT[AIADM/44 dated l9t0li2010.on the bis of fetter from Executive 
Fngneer PWD (!'B) Fat orda bearing No. 2/49/2009-i 0PWD/WDX1V/ADM/I 164 
dated 12/01)2010 access to the plct 

10. Apptovalfioin Technical Officer, vide No. PWD/1tV1G.57/t02J2009-t0 d:ted 20.OR.2009 
On the basis of r.1ich the permission fees have been laid accctdingfy. 
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I 1 jij *i4 sand ptemlsu only for above said Pziios. and itot for any ot)t"r 
clew & an hygienic conditions and in no way cause nuisaqte to 

a! hqe shou11 he ilone on. reuilar hath and ite tnwsr1s the 
s(e se should be eannarked within the pfo( area ie1f and the applicant 

r Mlyiwq.nibletøwardsi&disp.sd. 

I lb., 4BageRtpairs Workshop should not cnne any .noiie or any o1poJIuJon/iuiisance 
to the neby residents and the ea also should not extend fuither beyond the provisions. 

4. T Aeed to that ffetsbonId hepid at the brginnbig of the nanthiJ yeLeii 
themonth of April vyyear towards Revalldall.en of the sie. 

The above sai.d tivities shall be attended by qualified & duty regtered attendants at any 
given time diaingthe business hours and Pancherd  rerveathe right of iccess to inspe the 

inie during ckthg ,'busins hurr. 

6 The applicant shall produce the duty acknowledged Legible copy of 'indited yty statement 
of accounts fifed with Income Tax Authorities the end of evy ye&. 

7 The applicant has Iii oLam III Phase ecinnedion to the abovesa,d adivlfyto avoid rJedricity 
fluctuation to the neighbourhood. 

. The Panchayat retves the tight of access to inapect the shipyard dining working Ibusiness 
hours at any tine withot giving any psior intimation. 

Thts petmtsswn is liable to be revoked in case the appLicant fails to Comply any of the above 
mentioned conditions and any conditions 'is laid down on aforesaid approvals incase of any 

in i nmsmitaEñyw' tin auTh nized athsties. 

- This pettnission. is issued at the wntteu request of Shri. Uday Kamalrikwt Naik to produce the 
same before the competent a horifiss as sid wfnm required for, fc'r the puipose mentioned 
atraid. 

Petnusston fees of P.s. 2260.00 are charged as per the Repott of Techüai officer Listed at Sr. 
No.10 and assessed with House tax and Light Tax in respelt o(the said rudure by allotting the 

rwnt bet-. Viz: 
Area }LTax L.Tax  

14iIA 2g.5O Rs.285.00 2500 
.14/lB 34i0 R..345.00 2,S.0O 

Rs.630.00 50.00 
And Trade Tax of Rs. t000O0 is assessed for the sd trade edAvity. 

(Pradp V  Tamtaukcr) 
Secretary 

V. P. Chicallm 
armuga0. Go 

To, 
S'nrt. 13 day KanialáantNaik. 
?ropithr MIs bhshek Engintumg. 
t Floor Opposite lakth J'jot Comnptei, 
Nt. KIt Bus Stand Mundvel, 
Vasco cia Gama. 

0/c. G'f 
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Quick help 

iill. 41' 

You are here Home>> Track Consignment 

Track Consignment 

* Indicates a required field. 

* Ref Number 

EM590836345lN 

G2 

Track More 

6/19/24, 10:39AM https://www.indiapost.gov.in/_layouts/15/dop.portal.tracking/trackconsigriment.aspx  

0 Sign In Register 
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Event Details For: EM5908363451N 

Current Status : Item Delivered [To: t (Addressee) 

Date Time Office Event 

12/06/2024 12:38:12 Vasco Da Gama S.O (Beat Number:1) Item Delivered (To: t (Addressee)( 
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